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MATTERS UNDER RULE 377

(i) Need for surveying villages in
Vidisha for solving water scarcity
problem.
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(') Need to discontinue the practice of
helding competitive examination
for Central Services on Sundays.

SHRT BAJUBAN R. KHAR-
LUKHI (Shillong) : Christian tribals of
the north-castern region desirous to
appear at the various competitive exa-
minations for recruitment to the
Ceuatral Services have cxpressed resent-
ment over the practice of holding
cxaminitions on Sundays. They are
of the impression that their religious
sentim nt was not respected and  that
such practice was a calculated device
of depriving them on opportunity to
enter into th: Central Scrvices.

The Christian  tribal population
who constitute an insignificant minority
in thc vest populatien of India require
speeinl  protection and equal opportu-
nitics for their  entering into the
Central Scrvices must be thrown open
in keceping with the secular character
of the Coustitution.

The Government of India should
take immediate steps to discontinue
the practice of holding examinations
on Sundays and issue neccessary direc-

. tives orders to all Central offices in the

couatry (o ensure that the practice is
not repeated.

MR. DEPUTY-SPEAKER : Only
statemant under Rule 377 1is to be
recorded and nothing else.



